
Action Taken Report M.A No. 68/2023 in Original Application No. 386 of 2022
(Ajay Tiwari Vs State of UP & Ors).

In the aforesaid matter, grievance made by Sh. Ajay Tiwari, B-Sarita Dham Nagla Akhye

Road (Bodla-Bichpuri road), Thana- Shahganj , Agra that infront of M/s Om Shoe Factory

more than one dozen colonies are situated which are approved by Agra Development

Authority, these colonies are residential and people are living in the colonies. There are

more than 50 illegal marble units being operated which used to makes fancy marble

items. During cutting grinding of marble stone too much pollution is spreading due to

which children are getting ill and the residents are very upset, people are being forced to

migrate due to severe pollution.

In compliance of the Hon’ble National Green Tribunal order dated 06.07.2022 joint
report has been filed on judicial-ng@gov.in. on dt.07.12.2022 through E-mail. Hon’ble

National Green Tribunal heard the matter on dt.28.08.2023 and was pleased to pass the

directions. The relevant part of the order is as below

''6. Notices be issued to Agra Development Authority, UPPCB and District Magistrate.

Agra requiring them to DIe Status Report within two nronths, at judicial-nEt@gov.in
preferably in the form of searchable PDF/OCR supported PDF cmd not in the form of

Image PDF, along with the list of the concerned units involved in alleged industrial

activities of making fancy items fom Marble so that opportunity of being heard may also

be granted to the concerned units by this Tribunal, if so considered necessary before

passing further order in this regard.

M.A No. 68/2023 Ajay Tiwari Vs. State of U.P & Ors. In O.A No. 386/2022

7. List for further consideration on 03.11.2023.

In the compliance of the above directions joint inspection of the said area was done on

dt. 13.]0.2023 by the officers of Agra Development Authority, Dakshinanchal Vidyut

Vitran Nigam Limited (DVVNL) and U.P Pollution Control Board . During the inspection

07 units are not being operated and found permanently closed and electricity

disconnection of 04 units was done by DVVNL. The name of the units are as below:-

1. M/s R.S Design, Gunjan Vihar, Bodla-Bichpuri Road, Agra

2. M/s The Ferry International, Neelam Enclave, Nagla Akhey, Bodla-Bichpuri

Road, Agra

3. M/s Vikas Stone, Neelam Enclave, Nagla Akhey, Bodla-Bichpuri Road, Agra

4. M/s Krishna Kumar Beghal Stone Unit, Nagla Akhey. Bodla-Bichpuri Road.

Agra
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5. M/s Rajeev Sharma Stone Unit (Earlier operated by Vipnesh Tyagi, Nagla
Akhey, Bodla-Bichpuri Road, Agra

6. M/s Nobal Export India, Nagla Akhey, Bodla-Bichpuri Road, Agra

7. M/s Rudra Handicraft, Gunjan Vihar, Nagla Akhey, Bodla-Bichpuri Road, Agra

8. M/s Pawan Chowdhary Stone, Gunjan Vihar, Nagla Akhey, Bodla-Bichpuri

Road, Agra

9. M/s Geetam Singh Stone Cutting, Nagla Akhey, Bodla-Bichpuri Road, Agra

10. M/s Satendra (Earlier operated by Dharmveer), Nagla Akhey, Bodla-Bichpuri

Road, Agra
11. M/s Satyaveer Stone, Nagla Akhey, Bodla-Bichpuri Road, Agra

Again Hon’ble National Green Tribunal heard the matter on dt.14.03.2024 and was

pleased to pass the directions. The relevant part of the order is as below:-

1. Mr. Ajai Kumar Singh, ADM (E) , Mr. Probhat Kumar Paul, Town Planner, ADA and

Dr. Vishwanath Sharma, Regional Officer (UPPCB), Agra have appeared before this

Tribunal Through VC and they seek time to fIle Action Taken Reports.

2. Action Taken Reports be $1ed by Agra Development Authority and District

Magistrate, Agra and UPPCB within one month by email at judicial-ngt@gov.in

preferably in the form of searchable PDF/OCR Support PDF and not in the form of

Image PDF.

3. List for further consideration on 18.04.2024. ’

As per the direction of the Hon’ble court joint inspection of the said area has been

done on dt.02.04.2024, during inspection it was found that 11 industries which were
aIIbel

closed earlier are permanently closed and 02Junits were found operational.
1. M/s Om Agarwal Stone cutting, Gunjan Vihar, Nagla Akhey, Bodla-Bichpuri Rd, Agra

2. M/s Ajay Sharma Stone cutting, Tulsi Puram, Nagla Akhey, Bodla-Bichpuri Rd, Agra

'%
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In continuation of the above inspection letter has been written to Secretary, Agra

Development Authority and Chief Engineer, Dakshinanchal Vidyut Vitran Nigam

Limited (DVVNL), Agra regarding sealing and electricity disconnection of the above 02

units operational in the residential area. (Annexure-1)

Notice has been issued to both the units on dated 05.04.2024 by Agra Development

Authority under section 6 of Uttar Pradesh Town Planning and Development Act, 1973

regarding stone cutting work in the pre-built residential building. (Annexure-2)

Executive Engineer. DVVNL informed vide letter dt. 12.04.2024 that electricity
disconnection of both the units was done on dt.10.04.2024. (Annexure-3)

'qb
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• Presently the Marble Stone Cutting work is not being done in the above mentioned 02 units

and premises sealing process is under progress by Agra Development Authority.

Suggestions-

• As per the Chairman, U.P Power Corporation Limited, Lucknow letter dt. 02.11.2020

(Annexure-4), electricity connection should be provided only to the industry/unit having

No Objection Certificate/ Consent to Establish from State Pollution Control Board only.

• Electricity connection (LMV ll/VI) should be provided to the industry/unit only in the

confirming zone as & per the Master Plan of concerned Development Authority.

n+)n
A?b&

ry 1'',Regional Officer,
U.P Pollution Control Board,

Agra

Chief Town Planner
Agra Development Authority.

Agra
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